
tjons for 
Central 

1AcSlR in 

3r11an1ent 
id into a 

;IR), India, 

Øitionally, 

Centres. 
ax" (2020- 

ndia. 

,rch areas 

lbe of high 
pqualities, 

1tributions 

oil to the 

I copy at 

D. The last 

On), AcSlR 

LJTE' 

(A.P.):5 17526 

Petition No. 69/1U2022 Dated: 09.06.2022 

NOTICE UNDER CLAUSE (a) OF SUB-SECTION (5) OF 
SECTION 15 OF THE ELECTRICITY ACT, 2003 

An application under sub-section (1) of Section 15 of the Electricity Act, 
2003 (the Act) has been made by the Applicant, POWERGRID Southern 
Interconnector Transmission System Limited (PSITL)having its 
registered office at B-9, Qutab Industrial Area, Katwaria Saria, New Delhi-
110016, for grant of separate transmission licence for implementation of 
schemes, namely (I) requirement of 765 kVspare (1-ph) Reactors units 
at 765kV Chilkaluripeta (Part-B), and (ii) scheme to bypass NGR to use 
Switchable line reactor as bus reactor at 765 kV Chilkaluripeta on the 
Regulated Tariff Mechanism (RTM) mode (hereinafter referred to as the 
'transmission Scheme') consisting of thefollowing elements: 

A. Requirement of 765 kV spare (1-ph) Reactors units at 785 kV 
Chilkaluripeta (Part-B): 

even number dated 21.5.2022, 1 am 
directed to say that the Government of 
Himachal Pradesh has decided to extend 
the last date for receiving applications from 
the eligible candidates for filling up the post 
of Member in the HPERC till 11th  July, 2022. 

(Kir an Bhadana, l.A.S.) 
Special Secretary (Power) to the 
Government of Himachal Pradesh 

Ado!. No 0206/10.06 2022 
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B. Scheme to bypass NGR to use Switchàble line reactor as bus reactor 
at 765kV Chilkaluripeta: 

Scope of the Transmission Capacity/km 
Scheme 

One spare unit (1-ph) of 80 MVAR 1x125 MVAR, 15 months 
reactor at 765 kV Chilkaluripeta 420 kV Bus from issue of 
along with necessary arrangement to Reactor OM by CTU 
take spare reactor units into service 80 MVAR (1-ph) 
as perthe operational requirement 

Scope of the Transmission Capacitylkm 
Scheme 

NGR bypass arrangement to use NOR bypass 6 months 
switchable line reactors (240 MVAR arrangement from issue of 
each) as bus reactors installed OM by CTU 
on each circuit of Vemagairi- 
Chilkaluripeta 765 kV D/C line at 
Chilkaluripeta 765 kVS/s 

2. Central Transmission Utility of India Limited vde its Office 
Memorandum dated 16.11.2021 approved the implementation of 
subject transmission scheme on RTM mode along with identifying the 
implementing agency and also addressed the same to Ministry of 
Power, Government oflndiaandNCl. 

3. The Central Transmission Utility has recommended for grant of 
separate transmission licence to PSITL for executing the 
transmission schemes (1) Requirement of 765kV spare (1-Ph) 
reactor unit at 765kV Chilakaluripeta (Part-B) and (2) Scheme to 
bypass NGR to use Switchable Line Reactor as Bus Reactor at 765kV 
Chilakaluripeta through RIM route as mentioned in para-1 above. 

4. Based on material available on record, the Commission has, vide 
order dated 8.6.2022 in Petition No. 69/1U2022, proposed to issue 
separate transmission licence to the Petitioner for transmission scheme 
on the Regulated Tariff Mechanism route as noted in pars 1 above. 

5. A copy of the application, along with its annexures and enclosures, 
made by the Petitioner for grant of inter-State transmission licence to 
POWERGRID Southern Interconnector Transmission System 
Limited before the Commission can be accessed at the website 
www.powergrtd.inor inspected by any person in the Commission's 
office by following the laid down procedure. 

6. Notice is hereby given in pursuance of clause (a) of sub-section(S) of 
Section 15 of the Act that suggestions or objections, if any, to the 
Commission's proposal to grant transmission licence to theApplicant, 
as aforesaid, be sent to the undersigned by 30.6.2022 at the above 
noted address. The suggestions or objections received after the 
specified date shall not be considered. 

7. The application shall be taken up for further hearing by the 
Commission in due course. Any person who files suggestions or 
objections may in his/her discretion attend the hearing, for which no 
TA/DA shall be paid by the Commission. (Harpreet Singh Pruthi) 

Secretary 
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/7 Council of Scientific and Industri. 
/ NATIONAL AEROSPACE LA: 

PE No. 1779. HAL Airport Roa. 
Asto1s Bengeluru-560017.In. 

ADVT. NO.3/2022 
RECRUITMENT FOR THE POSITION 

T • - (Z. 9 I  
Closing Date for submission of Applications:' 
cslR-National Aerospace Laboratories CSlR. 
is a premier Research Laboratory under Cou 
Industrial Research (CSIR), an Autonomc 
Ministry of Science & Technology under th 
India. CSlR-NAL is looking for bright and mot 
filling up the positions of Senior Technical C 
Medical Officer). To apply, candidates m 
Application Form from CSlR-NAL website: w 

Designation Vacanciesof Essential Qualifica 

MBBS with 55% m 
from a recognizE 

medical college I Uni 
Job Requirement: 
candidate should I 

sound knowledge of 
examination as for a! 

Senior practitioner and good 
Technical 2 posts knowledge of Get 
Officer -1 (OBC-1, Medicine, General E 
(Resident UR- 1) Pediatrics etc. with rr 
Medical three years expert 
Officer) excluding one y 

compulsory rotating ir 
after completion of 

in In-patient set 
hospital/ polyclini 
good academic n 

Age: 35 year. 

Upper age imitt as on the last date of subrr 

Candidates should go through the full te 
ment available on our website: www.n 
Qualifications, Experience, Job Requiri 
al conditions etc. required for the po 
announcements/ details pertaining 
update/ corrigenduml addendum etc., 
made available only in CSIR-NAL 
www,nal.res.in  from time to time. 
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